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xoeeh wiU be about Rt. i H kkh»whcn the 4Dtcinl CcMch Factory goes into fuO 
^oductioi.

jSokriffmllffhAtMd Moaiharlfluit Stoo- 
mor Oteu

UBS- Shri H. N« HtUter)c€ 2 WiU
4he Minister of Railwoys be pleased to 
sute:

(a) whether it is a fact that for the ferry 
service between Sakrigalighat and Manihari* 
ghat there is a shifting of the steamer ghats
I from one site to another, several times in 
^he year;

(b) whether it is not possible to select 
a site, where the ghat may remain for a 
iperiod of six months or so; and

(c) what is the ayerage annual expendi­
ture on account of the shifting of the ghats ?

The Deputy Mlniater of R«Uw«ya 
mad Tranaport (Shri Shahaowas 
Khan) : (a) Yes, Sir.

(b) It has not been possible lately to do 
iio due to vagaries of the river Ganga.

ĉ) Approximately Rs. 5 lakhs.

Ecport of Uveatock to Pakiataa

*586. Shri Shivananlappat Will the 
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the Pakistan 
Oovemment has approached the Govern­
ment of India for export of some Indian 
•cattle for breeding purposes; and

(b) whether Government of India 
has agreed to export these livestock?

The MinUtor of Food and Agri­
culture (Shri A. P. Jain) t (a) Yes.

(b) The matter is under consideratioa.

Cottage Induatriea in F^n|ab during 
Second Plan

5̂87. rSardar Iqhal Singh :
\Sardar Ak#rpuri 1

WiU the Minister of Planning be 
pleased to state: ^

(a) the amount of aid sanctioned under 
•Second Five-Year Plan by the Central

Government for Cottage iadutt*iti ia 
Pimiab^and

(b) important Hcbcmet which htre 
been approved by the Planning Commis­
sion ?

The Deputy Miniate of Irrlgmdofli
and Power (Shri Hnthi): (a) At present  ̂
a tentative toul outlay of Rs. 5-72 crorea 
has been envisaged under the Second Five 
Year Plan for the development of village 
and small industries in Punjab  ̂ which« 
inter a/ia, includes the Central assistance 
for the Statens schemes. The actual amount 
of the Central assistance to be 
sanctioned will depend upon the number 
and type of the State’s schemes and the 
pattern of Central assistance evolved for 
diiferent types of schemes.

(b) A list of some of the important 
schemes included in the State’s Revised 
Plan, which has been provisionally approved 
is l^d on the Table of the House Appen­
dix III, annexure No. 13].

Pnaaengcr Ouarda

383. Shri Ram Kriahan : Will the 
Minister of Railwaya be pleased to 
state:

(a) whether it is a fact that all passen­
ger trains on metre-gauge section of 
Northern Railways carrying passengers 
are not worked by passenger guards; and

(b̂  if so, the reasons therefor ?

The Deputy Miniaterof Railways 
and Transport (Shri Alagesan) : (a)
No. Guards are not designated as passenger 
or goods guards. "Iliere are three grades 
of guards namely *A’, and ‘C*. *A* grade 
guards w o r k ^ il and Express trains; ‘B’ 
grade guards work passenger trains and 
*C’ grade guards work all goods, mixed 
and passenger shuttle trains.

(b) Does not arise.

Tractor Testing Station

384. Shri Ram Krishan s WUl the 
Minister of Food and Agricnlture he 
pleased to refer to the reply given to 
Surred Question No. 1150 on the i6th 
August, 1956 and sute :

(a) whether the site for the Tractor 
Testing Sution has sincc been located/ 
and

(b) if so, the name of the place ?

The Minuter of Food and Agricul­
ture (Shri A. P. Jain)t (a) and (b)« A aite 
for the Tractor Testing Station baa not yet 
been tlnally scleaed.




